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Tripura tea garden known as Simna Chhera
Fea Estate ;

(b) whether the tea garden labourers
are suffering due to illegal lock-out ; and

¢c) the steps Government propose to
take to reopen the garden ?

THE DEPUTY MINISTER IN THE
MINISTRY OF LABOUR AND REHA-
BILITATION (SHRI BALGOVIND
YERMA) : (a) to (c). The information is
being collected and will be laid an the Table
of the House after it is received.

Training to ITI Traimees in specialised
Skitls to Promote Self-Employment

1884, SHRIMATI BHARGAYVI
THANKAPPAN : Will the Mnister of
LABOUR AND REHABILITATION be
pleased to state :

(a) whether the Centre has formulated
a scheme to impart Industrial Training
Institution trainees additional training 1n
specialised skills to promote self-employment ;
and

{b) if s0, the State-wise details regarding
the percentage of apprentices undergoing such
training ?

THE DEPUTY MINISTER IN THE
MINISTRY OF LABOUR AND
REHABILITATION (SHRI BALGOVIND
VERMA) : (a) Yes.

(b) The Scheme is to be implemented
by the State Governments. It was forwarded
to them for taking appropriate action. The
Governmeats of Gujarat and West Bengal
have siready introduced the Scheme in
their States ; information in regard to the
percentage of apprentices umdergoing the
training there is being collectsd from them
and will be placed on the Table of the House
after it is received. The Scheme is yet to
be implemented in the other States.

~out in Gota Ten Ga
Lock mﬁ e Garden,

1885, SHRI BIREN DUTTA : Will
the  Minister -of LABOUR AND
REHABILITATION be pleased to sinte
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(a) whether lock-out is continuing from
March 1971 in Golakpur Tea Garden of
Tripura ;

(b) whether the lock-out has been
declared sllegal by the Tripura Administration;
and

(c) if so, whether any compensation will
be paid to the workers and employees of the
garden ?

THE DEPUTY MINISTER IN THE
MINISTRY OF LABOUR AND
REHABILITATION (SHRI BALGOVIND
VERMA) : (a) to (c). The information 1s
being collected and would be laid on the
Table of the House after it is received.

Allotment of Agricultural Land to Delhi
Colonists from West Pakistan against
their Claims

1886, SHRI DALIP SINGH * Wil the
Minuster of LABOUR AND REHABILITA-
TION be pleased to state :

(a) the number of Delhi Colonists who
are from West Pakistan and who have been
allotted agricultural Jand in the Union
Territory of Delhi so far in settlement of
their claims ;

(b) whether there are still some such
colonists residing in the Union Territory of
Delhi whose claims have not been fully or
partially settled ;

(¢) if so, the names of such colonists
together with their addresses : and

(d) the total area of agricultural land,
together with its break-up, village-wise,
available in the Union Tetritory of Delhi for
allotment to such colonists ?

THE DEPUTY MINISTER IN THE
MINISTRY OF LABOUR AND
REHABILITATION (SHRI BALGOVIND
VERMA) ; (a) 76.

(b) Origloally the claims of all Dethi
Colanists had deen setisfed,  Submepmntly,
howsviie, dee to the fellowing deviapmenie.





